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SHRIMATI JAYANTHI NATARA-
JAN: Sir, there is an intriguing silence on
the part of the Government and the
Prime Minister. ([nterruptions).
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SHRIMATI JAYANTHI NATARA-
JAN: Let the Prime Minister say some-
thing. (Interruptions).
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MR, CHAIRMAN: The Prime Mnister
has agreed.
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to Questions 4
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ORAL ANSWERS TO QUESTIONS

Piling up of Steel at SAIL

*281 SHRI SANJAY NIRUPAM: Will
the Minister of STEEL AN MINES be
pleased to state:

(a) Whether a large quantity of steel is
piling up at SAIL for the last few
months;

(b) if so, the quantity lying at each
plant/stockyard; and

(c) the steps being taken by Govern-
ment to ensure that these stocks of steel
are delivered to the steel users at the
earliest?

THE MINISTER OF STEEL AND
MINES (SHRI NAVEEN PATNAIK):
(a) to (c) A Statement is laid on the
Table of the House.

Statement

(a) and (b) During the first three
months of the current financial year,
stocks 2t plants and stockyards system of
Steel Authority of India Limited (SAIL)
have been brought down. The total quan-
tity of Saleable Steel (Mild Steel), lying
in the four Integrated Steel Plants and
the Stockyards, as on 0L/07/1998, was
approximately 1.14 million tonnes as
against approximately 1.23 million tonnes
(provisional) on 01/04/1998.

{(c) Some of the steps being taken by
SAIL to increase sales and reduce stocks,
inter-alia, include fine-tuning the product-
mix in terms of market requirement;
entering into MOUs with customers for
regular supplies during the year; adopting
market driven pricing strategies; entering
into supply arrangements through partici-
pation in tenders/negotiations with vari-
ous customers including projects, Govern-
ment Departments, PSUs, Railways, etc.;
increasing the despatch directly to cus-
tomers etc.
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SHRI NAVEEN PATNAIK: Sir, in
reply to the hon. Member’s question, 1
would say that there is credit to the
extent of Rs. 800 crores. The method of
this is that while extending unsecured
credit, there is an internal mechanism for
assessing the credit-worthiness of parties.
however, there is no assessment of credit-
worthiness of parties carried out through
an outside agency.

oft ¥ freom: F @@ o ae € B
% FH @ Wi § e erfegg dRe ¥
IR R @ R T 2 W e weided w
TE

[6 JULY, 1998]

to Questions 6

SHRI NAVEEN PATNAIK: Sir, steel
is being sold at market rates. There is a
Committee of Directors in the Stcel Au-
thority of India Limited which, on a
monthly basis, decides what the market
rate has to be. Sir, the SAIL which is the
major stee] manufacturer has also got
competition from other partics. So we
have the Committee of Directors of the
Steel Authority of India Limited and this
Commiittee consists 6f Commercial Direc-
tor, Finance Director and Chairmen and
Managing Directors of the four integrated
steel plants, namely, Rourkela, Bhilai,
Bokaro and Durgapur.
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SHRI NAVEEN PATNAIK: Sir, as |
mentioned earlier, I am repeating. for the
hon. Member that we have a Committee
of Directors which, on a monthly basis,
processes the price of Regarding reasons
for the pile-up steel in the stockyards of
SAIL as well as the four integrated steel
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plants, there has been an improvement in
the situation becuse on the 1st of April,
this year, we had a stock of 1.23 million
tonnes of saleable steel materials, but on
the 1st of July, that is, on the 1st of this
month, it has come down to 1.14 million
tonnes, which is less than what it was on
the 1st of April. The reasons for this...
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SHRI NAVEEN PATNAIK: I would
request the hon. Member to repeat his
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SHRI NAVEEN PATNAIK: I again
repeat that we, on a monthly basis,
review the sales. So far as enquiry is
concerned, if an enquiry is required, of
course, we shall look into the maiter.

MR CHAIRMAN: The Minister has
not properly answered the question.
Probably he does not have the informa-
tion.

SHRI SANTOSH BAGRODIA:
Through you, Sir, I would like to put this
question to the hon. Minister. He knows
very well that the economy of any coun-
try depends upon core sectors. And steel
is the major sector. Steel is being ac-
cumulated in steel plants, whether they
are public or private. 1 would like to
know what the Minister plans to do when
MNCs from all aver the world are dump-
ing steel in the country. What are his
plans to save this industry? This Govern-
ment is talking about saving the Indian
industry whereas what we are seeing is
that steel production is going down and
the stock is going up. There has been a
reduction of stock of 90,000 tonnes only
in one steel plant. My friend has already
mentioned under what circumstances that
has. happened. Is it going to strengthen

[RAJYA SABHA}

to Questions 8

the core sector, the steel industry? This is
what I would like to know from the hon.
Minister. .

SHRI NAVEEN PATNAIK: Sir, the
Ministry of Steel has made it clear to
SAIL that its performance has to improve
in the coming months. We have asked
them to take the following actions in
particular; prepare a time-bound action
plan for turn-around of Rourkela and
Durgapur steel plants, which will be
closely monitored by the Ministry; under-
take comprehensive cost-reduction exer-
cises for improvements in techno-
economic implementation;  undertake
Voluntary Retirement Scheme and shed
non-essential and non-core activities, etc.;
devise more  aggressive  marketing
strategies, both fot domestic sales as well
as for exports; target new areas of cus-
tomers in order to attain a larger market
share, and, improve the quality of their
products so as to compete with other
producers in the private sector.
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SHRI NAVEEN PATNAIK: Sir, sc-
cording to the recent Budget, there has
been a price hike jn the import of steel
products. With the hike in the import
duty, it is more expensive now to import
steel. Therefore, that works...
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MR. CHAIRMAN: Please. This is a
very serious question. A number of inter-
ventions may be required. The Minister is
not well-prepared. I may suggest that we
should have a Half-an-Hour Discussion,
when both the Minister and the Members
come well-prepared. Somebody has to
give notice and we shall decide.

Rate of Intercst on the Corpus of Family
Pension

*282 SHRI C.0. POULOSE:
SHRI JIBON ROY:

Will the Minister of LABOUR be
pleased to state:

(a) whether the Standing Labour Com-
mittee has recommended enhancement of
rate of interest on the corpus of family
pension;

(b) if so, the details of the recommen-
dations; and

(c) the steps taken by Government on
these recommendations?

THE MINISTER OF LABOUR (DR.
SATYANARAYAN JATIYA): (a) Yes
Sir.

(b) and (c) The Standing Labour Com-
mittee (SLC) of the Indian labour Con-
ference had recommended that the Pen-
sion fund and the Employees Deposited-
Linked Insurance Fund deposited in the
Public Account should receive interest of
not less than 12.5 percent as compared to
the present return of 8.5 percent. The
matter has been considered in consulta-
tion with the Ministry of finance. How-
ever, it has not been found possible to
accept the proposal.

SHRI C.0. POULOSE: Sir, my first
supplementry is this: The Employees’
Pension Scheme was made effective from
1995. The amount of Family Pension
Fund was credited to the Employees’
Pension Fund from the same date. The
Government has not allowed interest rate

The question was actually asked on the floor
of the house by Shri C.O. Poulose.

{6 JULY, 1998]

to Questions 10

as recommended by the Standing Labour
Committee. This amount is huge. It is
more thar ten thousand crores of rupees.
Will the Minister please disclose the
amount that the Pension Fund lost by a
higher interest rate not being granted, as
recommended by the Standing Labour
Committee from the date of merging of
this Fund with the Employees' Pension
Fund?
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